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MINISTRY OF ENVIRONMENT AND FORESTS 

NOTIFICATION 

New Delhi, the 3rd January, 2014 

S.0. 21 (E).—In exercise of the powers conferred by clause (b) of sub-section (1) of section 12 and section 13 of 

the Environment (Protection) Act, 1986 (29 of 1986) read with rule 10 of the Environment (Protection) Rules, 1986, the 

Central Government hereby makes the following further amendments in the notification of the Government of India in the 

Ministry of Environment and Forests, number S.0. 1174(E), dated the 18th July, 2007, namely :— 

In the Table appended to the said notification,— 

(a) for serial numbers 3, 46, 55, 57, 58, 61, 65, 68 and 69 and the entries relating thereto, the following serial 

numbers and entries shall be substituted, namely :— 

@ 2 3) “@ 
"3 | M/s Bhagavati Ana Labs Pvt. Lid., (1) Mr. Bhagavathi Hari Babu 

Regd. Office and Central Laboratory (2) Mr. A\V. Hanumantha 3012014 
Plot No. 7-2-C7 & 8/4, Industrial Rao 0 
Estate Near Agromech Industries (3) Mr. V. Raghavacharyulu 201.2019 
Santhnagar, Hyderabad - 500018 
(Andhra Pradesh) 

46 | M/s Cosmo Conscious Research Laboratory” | (1) Mr. G. Dhavaleshwar 
SURVEY HOUSE" # 121, 2nd Cross, Nehru | (2) Smt. V. Swarnalatha 3012014 
Colony, Bellary - 583103 (Kamataka) (3) Mr. K. Somasekhar Rao 0 

201.2019 
55 | Ms Anacon Laboratories Pvi. Ltd., FP-34, 35 | (1) Dr. (Ms.) Sugandha D. 

Food Park, 5 Star Industrial Estate, Butibori, Garway 3012014 
Nagpur - 441122 (Maharashtra) (2) Ms. Kavita Saygaonkar 0 

(3) Mr. Yogesh Dhoke 2012019 
57 | MJs. Ramky Enviro Engineers Lid. Hyderabad | (1) Mr.V. Vijay Kumar 

Waste Management Project, Survey No.684/I, | (2) Mr.Madan Kumar D. Tiwari 3012014 
Dundigal (V), Qutabullapur (M) Rangareedy | (3) Mr. K. Venkateswara Rao 0 
District — 500 043 (Andhra Pradesh) 201.2019; 

58 | MJs. International Testing Centre, Plot No. 86, | (1) Dr. Prakash kaur 
Industrial Area Phase-1, Panchkula-134109 (2) Mr. Prem Kumar 3012014 
(Haryana) (3) Ms. Poonam Sharma 0 

2012019 
61 | M/s Mitra SK. Private Lid., (Behala (1) Mr. Sudip Mukhuty 

Laboratory) , 620, Diamond Harbour Road, (2) Ms. Sutapa Bhowmik 3.01.2014 
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Behala Industrial Estate, Tool Room No. 2/3, (3) Ms. Mousumi Sengupta to 

24 & 25, Kolkata — 700034 201.2019 
(West Bengal) 

65 | MJs Envirodesigns Eco Labs (1) Mr. K.L. Antony 3012014 
Eco Tower, Janatha Jn. Palarivattom, Kochi — | (2) Ms. Susan Abraham 0 
682025 Kerala (3) Ms. Simi KK. 201.2019 

68 | Ms Scientific Rescarch Laboratory (1) Dr. Jyotirmoy Majumdar 
"SHYAMALI APARTMENT" 90, Lake East | (2) Shri Kalyan Ghosh 3012014 
4th Road 'Santoshpur, Kolkata - 700075 (3) Ms. Purba Mukherjee 0 
(West Bengal) 201.2019 

69 | M/s Sadekar Enviro Engincers Pvt. Ltd., B- (1) Mr. Vishal Basawanni_Sannakki 
306/307, Plot No.61, Patel Estate, Reis Magos, | (2) Mr. Vinayak Gangaram Kudkar 3012014 
verem, Alto, Old Betim Road, Bardez, (3) Ms. Swati Vaibhav More 0 
Porvorim, Panaji — 403101 (Goa) 2012019 

(b) after serial number 113 and the entries relating 

inserted, namely :— 

thereto, the following serial numbers and entries shall be 

@ 2 3) “@ 
“114 | M/s Ecomen Laboratories Pvt. Ltd., Flat No. 8, | (1) Ms. Reena Tripathi 

2nd Floor, Arif Chamber - V, Sector - H, Aliganj| (2) Dr. Om Prakash Shukla 3.012014 
Lucknow - 226024 (Uttar Pradesh) (3) MrPraveen Kumar Dubey 0 

2012019 
115 | MJs Team Labs and Consultants (1) Mr. Ambati Ravi Pavankumar 

B-115 & 509, Annapurna Block (2) Mr. S. Ramesh 3012014 
Aditya Enclave, Ameerpet (3) Mr. T. Ravi Kiran 0 
Hyderabad — 500038 Andhra Pradesh 201.2019 

116 | M/s TUV SUD South Asia Pvt. Ltd., C-153/1, | (1) Mr. Pramod Kumar 3012014 
Okhla Industrial Estate, Phase-1, New Delhi - | (2) Mr. Ajay Kumar Pramanik 0 
110020 (3) Mr. Vijayanand 201.2019"; 

[ F. No. Q.15018/23/2013-CPW ] 

Dr. RASHID HASAN, Advisor 

Note.- The principal notification was published in the Gazette of India, Extraordinary vide number S.0. 1174 (E), dated 

the 18th July, 2007 and subsequently amended vide notification numbers S.0. 1539 (E), dated the 13th September, 2007, 

S.0.1811(E), dated the 24th October, 2007, S.0.55(E), dated 9th January, 2008, S.0.428(E), dated the 4th March, 2008, 

S.0.865(E) dated the 11th April, 2008, S.0.1894(E), dated the 31st July, 2008, S.0.2728(E) dated the 25th November, 

2008, S.0.1356(E), dated the 27th May, 2009, S.0.1802(E), dated the 22nd July, 2009, S.0.2399(E), dated the 18th 

September, 2009, S.O. 3122(E), dated the 7th December, 2009, S.O. 3123(E), dated the 7th December, 2009, 

S.0.No.142(E), dated the 21st January, 2010, S.0.619(E), dated the 19th March, 2010, S.0.1662(E) dated the 

13rd July, 2010, S.0.2390(E), dated the 30th September, 2010, S.0.2904(E), dated the 8th December, 2010, S.0.181(E), 

dated the 28th January, 2011, S.0. 692(E), dated the 5th April, 2011, S.0.1537(E), dated the 6th July, 2011, 

S.0.1754(E), dated the 28th July, 2011. S.0.2609 (E) dated the 22nd November, 2011, S.0.264 (E), dated the 

13 February, 2012, S.0.1150(E), dated the 22nd May, 2012, S.0.2039(E), dated the 5th September, 2012, S.0. 2802(E) 

dated the 27th November, 2012, S.0. 2850(E), dated the 7th December, 2012, S.0. 592 (E), dated the 8th March, 2013, 

S.0.945(E), dated the 8th April, 2013,5.0.2287(E), dated the 27th July, 2013, S.0.2288(E), dated the 27th July, 2013 and 

S.0.3489(E) dated the 26th November, 2013. 
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